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Surt  GOPIKRISHNA VIJAIVAR-
GlYA: In view of the fact that these
former Indian States have made some
sacrifice in joining and merging with
the bigger States, will the Government
consider some schemes designed to
ive more employment to the people
1n those cities which were the capitals
of those Indian States?

Oral Answers

Sur1 B. N. DATAR: This question
is being considered in connection with
the reorganisation of the States; and
as the hon. Member is aware, the
requirements of places like Gwalior,
Bhopal and other places are also being
considered with a view to reducing the
unemployment to the extent possible.

Sur1 H. C. DASAPPA: May | know
Sir, whether they have made any sur-
vey of the unemployment position in
the towns referred to in the question?

SHRI B. N. DATAR: I am not awarc.
Sir.

Suri H. C. DASAPPA: Without
making any such survey, may I krow
how the hon. Minister could come to
the conclusion that there has not been

greater unemployment since indepen-
dence?
Surt B. N. DATAR: That is

because here I have got the figures from
the employment exchanges in respect
of certain of these towns.

Suri H. C. DASAPPA: Will the hon.
Minister be pleased to have a survey,
at least a sample survey, of the employ-
ment position in these towns?

SHr1 B. N. DATAR: I would pass
on this suggestion to the Labour
Ministry and to the State Governments.

Suri V. K. DHAGE: May I know
what are the figures with regard to
Hyderabad?

SHrt B. N. DATAR: So far as
Hyderabad is concerned, the number of
applicants up to 30th June 1953 was
18,338. For the corresponding period in
1954, the number was 12,000 and odd.
In 1955 it was 13,553 and for the pre-
sent year, 1956, it is 21,000 and odd.

Surr B, K. MUKERJEE: Is it not a
fact that the Planning Commission has
suggested the opening out of employ-
ment opportunities tor ten to twelve
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millions of people in this country dur-
ing this period, and if so, will not the
people in these cities also be covered
by these ten or twelve millions?

Suri B. N. DATAR: They will be
covered.
*173. [The  questioner  (Shrimati

Violet Alva) was absent. For answer,

vide. col. 887 infral.

SCHEME TO SEND CREATIVE WRITERS
ABROAD

*174. Sur1 B. V. (MAMA) WARER-
KAR: Will the Minister for EbucCATION
be pleased to state whether Government
have any scheme under consideration tor
sending creative writers of Indian lan-
guages to foreign countries for cultural

contacts and study ?

DEPUTY MINISTER FoR
(Dr. Mono MoHAN

THE
EDUCATION
Das): No, Sir.

Surr B. V. (MAMA) WARERKAR:
May 1 know Sir, whether a deputation
of educationists is being sent to the
Soviet Union and whether any creative
writers are being included in that depu-
tation?

Dr. MONO MOHAN DAS: Sir,
sometimes, our officers and some tea-
chers of some of the colleges are sent
on deputation to other countries. Whe-
ther this particular deputation referred
to by the hon. Member is being sent to
Russia, I do not have the information
at the moment,

SHr! V. K. DHAGE: Who are “crea-
tive writers”?

(No reply.)

Pror. HUMAYUN KABIR: Will
the hon. Minister state whether a large
number of cultural delegations have
been sent abroad in the course of the
last two or three years?

Dr. MONO MOHAN DAS: Yes,
they have been sent. If the hon. Mem-
ber means to ask why then writers have
not been sent, then my answer to that
query would be this, When we want to
give some demonstration of our arts and
paintings, we send abroad exhibitions.
When we want to give a demonstration
of Indian music and dance, we send a
delegation of Indian musicians and dan-
cers. We also want to give a demonstra-
tion of the standard of the literature
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in this country; but that purpose is ser-
ved, unfortunately for us and for the
writers, not by sending a delegation of
writers but by the sending of the books
written by them.

Pror. HUMAYUN KABIR: Is it
the view of the Government that the
sending of writers as such is not likely
to lead to a better understanding and
exchange of views between the writers
and the purpose can be better served
by sending only their books?

Sur1t M. GOVINDA REDDY: They
may catch infection.

Dr. MONO MOHAN DAS: That
may be, but for the present we have
no scheme for sending writers of our
country to other countries.

Surt P. N. SAPRU: Are historians,
psychologists and jurists included in the
term “creative writers” or not?

Dr. MONO MOHAN DAS: Sir, 1
am not a specialist in this line and I do
not know. But I suppose if historians
are research workers and they have
written something about history, some
original writings, they should be includ-
ed in this term.

SHrR1 S. N. MAZUMDAR: Could the
hon. the Deputy Minister give us some
information as regards the number of
books that have been sent abroad?

Dr. MONO MOHAN DAS: I would
require notice......

Mr. CHAIRMAN: That is enough.

Sur1 P. N. SAPRU: Who is to judge
whether the work is of such merit as
to deserve being called a creative work
or not?

Dr. MONO MOHAN DAS: That,
Sir, is a question which does not arise
out of this.

MRr. CHAIRMAN: Then don’t ans-
wer.
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t[*No OBJECTION” CERTIFICATES FOR
GOVERNMENT EMPLOYEES

*175. SHRI RAM SAHAI: Will the
Minister tor HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that the
Union Public Service Commission re-
quire those candidates who are Gov-
ernment employees to turnish “No ob-
jection” certificates ;

«b) if s0, whether Government are
aware that such candidates have to face
difficulties in obtaining these certifi-
cates; and

(c) whether Government propose to
waive this requirement?]
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#{Turg MINISTER 1in tHE MINIS-
TRY or HOME AFFAIRS (SHRrI B. N.
DATAR): (a) Candidates who are Gov-
ernment employees are not required to
furnish “No objection” certificates but
are asked 1o submit their applications
through their existing employers. Those

tEnglish wranslation.

iEnglish transiation {also read outin the
House.)



